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IN THE SUPREME COURT OF INDIA
CIVIL ORIGINAL JURISDICTION

WRIT PETITION ( Civil) NO. 811/2020

GOOD GOVERNANCE CHAMBERS (G2 CHAMBERS) PETITIONER(S)
VERSUS
UNION OF INDIA & ORS. RESPONDENT(S)
ORDER
Learned counsel for the petitioner submits
that he may be permitted to withdraw the petition
as the 1issue sought to be addressed was 1in
respect of children of the migrant workers when
Covid 19 was prevailing.
The writ petition is dismissed as withdrawn

as aforesaid.

.................... J.
[SANJAY KISHAN KAUL

[ABHAY S. OKA]

NEW DELHI,
NOVEMBER 03, 2022.



ITEM NO.10

COURT NO.3 SECTION PIL-W

SUPREME COURT OF INDTIA

Writ Petition(s)(Civil)

RECORD OF PROCEEDINGS

No(s). 811/2020

GOOD GOVERNANCE CHAMBERS (G2 CHAMBERS) Petitioner(s)

UNION OF INDIA & ORS.

VERSUS

Respondent(s)

IA No. 74275/2020 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 39194/2021 - EXEMPTION FROM FILING O.T.)

Date : 03-11-2022 These matters were called on for hearing today.

CORAM

HON'BLE MR. JUSTICE SANJAY KISHAN KAUL
HON'BLE MR. JUSTICE ABHAY S. OKA

For Petitioner(s) Mr.
Mr.
Mr.
Ms.
Ms.
Ms.
Mr.
Mr.

For Respondent(s) Mr.
Mr.
Mr.
Mr.
Mr.
Mr.
Ms.
Mr.
Ms.
Mr.
Mr.
Mr.
Mr.
Mr.

Mr.
Mr.
Mr.

Mr

Deepak Prakash, AOR
Pawan Kr. Dabas, Adv.
Nachiketa Vajpayee, Adv.
Divyangna Malik, Adv.
Vishnu Priya, Adv.

Disha Gupta, Adv.
Vardaan Kapoor, Adv.
Shyam Nair, Adv.

Shailesh Madiyal, Adv.
Sharath Nambiar, Adv.
Vinayak Sharma, Adv.

Nakul Chengappa K.K., Adv.
Akriti A Manubarwale, Adv.
Neeraj Kumar Sharma, Adv.
Indira Bhakar, Adv.

Harsh Singhal, Adv.
Priyanka Sharma, Adv.
Prahil Sharma, Adv.
Harender Singh, Adv.

Ambuj Saraswat, Adv.
Prabhat Pachauri, Adv.
Gurmeet Singh Makker, AOR

Mahfooz A Nazki, AOR
Polanki Gowtham, Adv.
Shaik Mohamad Haneef, Adv.

.T. Vijaya Bhaskar Reddy, Adv.
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Mr. K.V. Firish Choudary, Adv.
Ms. Rajeshwari Mukherjee, Adv.
Ms. Niti Richhariya, Adv.

Mr. Abhimanyu Tewari, AOR
Ms. Eliza Bar, Adv.

Mr. Nishe Rajen Shonker, AOR
Mrs. Anu K Joy, Adv.
Mr. Alim Anvar, Adv.

Mr. Shuvodeep Roy, AOR
Mr. Kumar Arnav Singh Deo, Adv.
Mr. S. Shashank, Adv.

Mr. Avijit Mani Tripathi, AOR
Mr. T.K. Nayak, Adv.
Mr. Kmarbiang Khongwir, Adv.

Mr. Akshay C Shrivastava, Adv.
Mr. Abhinav Mukerji, AOR

Ms. Aswathi M.K., AOR

Dr. Monika Gusain, AOR
Mr. Hari Om Yaduvanshi, Adv.
Mr. S. Harini, Adv.

Mr. Manish Kumar, Adv.

Mr. Sujeet Kumar, Adv.

Mr. Kaiwalya C Rantaparkhe, Adv.
Mr. Abhaya Nath Das, Adv.
Ms. Riya Soni, Adv.

Mr. V.K. Shukla, Adv.

Mr. Sugam Mishra, Adv.

Mr. S.S. Bandyopadhyay, Adv.
Mr. Shashank Sharma, Adv.
Mr. Abhimanyu Singh, Adv.
Mr. Parveen Kumar, Adv.

Mr. Sunny Vashist, Adv.

Mr. A.K. Shukla, Adv.

Mr. Vijay Kumar, Adv.

Mr. Mridul J., Adv.

Mr. Arun Sharma, Adv.

Mr. Rahul Dev Singh, Adv.
Mr. A.K. Shukla, Adv.

Mr. Satish Kumar, AOR

Mr. Pukhrambam Ramesh Kumar, AOR
Ms. Anupama Ngangom, Adv.

Mr. Karun Sharma, Adv.

Mr. Wahengbam Immanuel Meitei, Adv.
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Ms. Astha Sharma, AOR

Mr. Ravinder Singh, Adv.
Ms. Raveesha Gupta, Adv.
Ms. Mantika Haryani, Adv.
Mr. Sanjeev kaushik, Adv.
Mr. Shreyas Awasthi, Adv.

Mr. Siddhesh Kotwal, Adv.
Ms. Ana Upadhyay, Adv.
Ms. Manya Hasija, Adv.
Mr. Akash Singh, Adv.

Mr. Nirnimesh Dube, AOR

Ms. K. Enatoli Sema, AOR

Ms. Limayinla Jamir, Adv.

Mr. Amit Kumar Singh, Adv.
Ms. Chubalemla Chang, Adv.
Mr. Prang Newmai, Adv.

Mr. Aravindh S., AOR
Ms. Uma Bhuvaneshwari C., Adv.
Mr. Abbas B., Adv.

Mr. Sandeep Kumar Jha, AOR

Mr. Raghvendra Kumar, Adv.
Mr. Narendra Kumar, AOR

Mr. P. Venkat Reddy, Adv.
Mr. Prashant Kr. Tyagi, Adv.
Mr. P. Srinivas Reddy, Adv.

Mr. Ajay Pal, AOR
Mr. Mayank Dahiya, Adv.
Ms. Priyanka C., Adv.

M/S. Venkat Palwai Law Associates, AOR

Mr. G.S. Gerwal, Adv.

Mr. Hitesh Kumar Sharma, Adv.
Mr. S.K. Rajora, Adv.

Mr. Akhileshwar Jha, Adv.

Ms. Yamini Sharma, Adv.

Ms. Niharika Dwivedi, Adv.
Mr. Anubhav Gupta, Adv.

For Mr. Anil Kumar, Adv.

Mr. Siddharth Sangal, AOR
Ms. Nilanjani Tandon, Adv.
Mr. Chirag Sharma, Adv.

M/S. PLR Chambers And Co., AOR
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Chirag M. Shroff, AOR
Shilendra P. Singh, Adv.

Swati Ghildiyal, Adv.
Deepanwita Priyanhka, AOR

Sumeet Sodhi, AOR
Arjun Nanda, Adv.
Prannoy Joe Sebastian, Adv.

UPON hearing the counsel the Court made the following

ORDER

The writ petition is dismissed as withdrawn

in terms of the signed order.

Pending applications stand disposed of.

[CHARANJEET KAUR]

[POONAM VAID]

ASTT. REGISTRAR-cum-PS COURT MASTER (NSH)

[ Signhed order is placed on the file ]
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